
òIT EM NO.9 9                 RE G I S T R A R COUR T . 1     S E C T I O N II

          S U P R E ME C O U R T O F IN D IA
                 RE C O R D OF PROC E E D I N G S

             BE F O R E TH E RE G I S T R A R M.K GU P T A

Peti tio n ( s ) for Speci al Leave to Appe al (Crl ) No( s ) . 9 0 0 1/ 2 0 0 8

K E S H A V KUM A R GUP T A                                Peti ti o n e r ( s )

              VER SU S

S T A T E OF U.P.                          Respo n d e n t ( s )
(Wit h appl n ( s ) for bail and office repor t )

Date: 09/07/2 0 0 9          This Peti tio n w a s called on for heari n g today.

Fo r Peti ti o n e r ( s )
                  Dr. (Mrs.) Vipi n Gup t a, A d v .

Fo r Respo n d e n t ( s )

          UPO N heari n g couns el the Cour t made the follo w i n g
                      O R D E R

              Thou g h , petitio n e r     has filed proof of ser vice, but no

affid a v i t has been filed.

              Acco r di n gl y, petitio n e r to file an affid a v i t             wi t h i n 
  a

wee k .

              List again on 28.7. 2 0 0 9 .

                                                                 (M.K. GUP T A )
                                                                  Regis t r a r

rd


